Sl Case Filing No.

No. Type

Petetioner

Calcutta High Court
In The Circuit Bench at Jalpaiguri (Appellate Side)

Scrutiny List From 27-07-2021 To 27-07-2021

Advocate

Compliance By
Date

Reason For Compliance

1 CRM 775/2021

2 CRM 797/2021

3 CRM 798/2021

4 WPA 1132/2021

5 WPA 1133/2021

Printed On 27-07-2021

ANAND KUMAR
SRIVASTAV

MIJANUR HAQUE @ MIJA
AND ORS

RAGHUNATH BARMAN

HARIPRASAD AGARWALA
AND ANR

SANKAR ROY

AMANUL ISLAM

SUDIP GUHA
RATAN

CHANDRA ROY
SUPRIYA SINGH

SATYAKI BASU

17-08-2021

17-08-2021

17-08-2021

17-08-2021

1. DISTRICT CODE IN FORM A IS INCORRECT

2. HEADING IN THE PAGE NO. 1 IS INCORRECT( SHOULD BE MENTION
CIRCUIT BENCH OF JALPAIGURI)

3.NAME OF THE CHIEF JUSTICE (ACTING) SHOULD BE WRITTEN
PROPERLY AT PAGE NO-2

PETITIONERS NAME SPELLING IS NOT MATCH ON FROM A

1. FORM A IS ILLEGIBLE.
2. PLEASE MENTION THE PETITIONER NAME ON FORM A

3. MODIFIED THE PTITIONER NAME EITHER ON PETITIONER PAGE OR
VAKALATNAMA COPY.

BAR REGISTRTATION NUMBER IS MISSING ON FORM A



